
 249  Papers  Laid

 ANNUAL  REPORTS  OF  MONOPOLIES  AND
 Restrictive  TRADE  Practice  Commis-
 SION,  ‘1970-71  AND  WORKING  OF  THE
 Monopo.ies  RESTRICTIVE  TRADE  PrAc-
 TIES,  ACT  For  970-7l.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-
 BRATA  BARUA):  I  be  g  to  lay  on  the
 Table  a  copy  each  of  the  following
 reports  (Hindj  version)  under  section
 62  of  the  Monopolies  and  Restrictive
 Trade  Practices  Act,  969:—

 (i)  Annual  Administrative-Re-
 port  on  the  working  of  the
 Monopolies  and  Restrictive
 Trade  Practices  Commission
 for  the  period  August  6,
 970-December  31,  97I.

 (ii)  Report  on  the  working  and
 Administration  of  the  Mono-
 polies  and  Restrictive  Trade
 Practices  Act,  1969,  for  the
 period  from  Ist  June,  970  to
 3ist  December,  ‘1971,
 LPlaced  in  Library.  See
 LT-4776/73].

 No.

 Export  oF  Des-OILEn  Rice  BRAN
 (Quatity  CoNnTROL  ANp  INSPECTION)

 23077  RULEs,  973

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI

 A.  C.  GEORGE):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Export  of  De-oiled
 Rice  Bran  (Quality  Control  and  ins-
 pection)  Amendment  Rules,  4973
 (Hindi  and  English  versions)  publish-
 ed  in  Notification  No,  S.O.  878  in
 Gazette  of  India  dated  the  24th  March,
 1973,  under  sub-section  (3)  of  section
 17  of  the  Export  (Quality  Control  and
 Inspection)  Act,  1963.

 (Placed
 4177/73},

 in  Library.  See  No.  LT-

 Licnr  DrEsEL  om  (FIXATION  OF  CEIL-
 ING  Prices)  Orvrr,  078

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  AND

 CHAITRA  20,  895  (SAKA)  Re.  Plane  Crash
 near  Patna

 CHEMICALS  (SHRI  DALBIR
 SINGH):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Light  Diesel  Oil  (Fixation
 of  Celling  Prices)  Order,  973  (Hindi
 Ceiling  Prices)  Order,  1973  (Hindi
 and  English  versions)  published  in
 Notification  No.  G.S.R.  89  (E)  in
 Gazette  of  India  dated  the  ist  April,
 1973,  under  sub-section  (6)  of  sec-
 tion  3  of  the  Essential  Commodities
 Act,  1955.  [Placed  in  Library.  See  No.
 LT-4778/73}.
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 ESTIMATES  COMMITTEE

 THIRTY-sIXTH  REPORT  AND  MinptTeEs

 SHRI  K.  N.  TIWARY  (Bettiah):
 Sir,  I  beg  to  present  the  following
 Report  ang  Minutes  of  the  Estimates.
 Committee  :—

 (l)  Thirty-sixth  Report  on  the
 Ministry  of  Agirculture  (De-
 partment  of  Agriculture)—
 Special  Programme  for  Wea-
 ker  Sections  and  Employ-
 ment,

 (2)  Minutes  of  the  sittings  of  the
 Committee  relating  to  the
 above  Report.

 43.04  hrs,

 PLANE  CRASH  NEAR  PATNA

 शो  शंकर  दयाल  सिह  (चतरा)  :  भ्रध्यक्षः

 महोदय,  कल  पटना  के  पास  रोहतास  इंडस्ट्रीज

 का  एक  प्लैन  क्रैश  शिप्रा  जिस  में  चार  आदमी

 मारे  गए  ।  मैं  सरकार  का  ध्यान  केवल  इस

 जोर  भ्राकृष्ट  करना  चाहूंगा  कि  उस  प्लेत  की


